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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN CHENNAI ZONE

Original Application No. 188 of 2023 (SZ)

In the matter of

S. Ravikumar (Age 43 years),

S/0. Seenivasagan,

Appaiyanaickerpatti,

Srivilliputtur Taluk,

Virudhunagar District,

Pincode - 626 141. ...Applicant

-Vs -

1)  The Chief Secretary to Government,
Government of Tamil Nadu,
Chennai - 600009.

2)  The District Collector,
Collectorate Complex,
Virudhunagar District,
Virudhunagar.

3)  The Block Development Officer,
Srivilliputtur Panchayat Union,
Panchayat Union Office,
Srivilliputtur,
Virudhunagar District,
Pincode - 626 125 ...Respondent(s)

Report filed by the 3" Respondent - BDO, Sirivalliputtur

|, Tmt. K.Meenatchi, working as the Block Development Officer
(Village Panchayat), Srivilliputhur is the 34 Respondent in this Application
is filling the report as per the direction given by the Hon’ble National

Green Tribunal, Southern Zone, Chennai on 21/12/2023.




1. Facts of the Case:

The Applicant is a permanent resident of Appaiyanaickerpa'tti
Village under Malli Village Panchayat,, Srivilliputtur Taluk, Virudhunagar
District. He is working in a Private Company in Chennai and he was
temporarily residing in Chennai, during Covid-19 the Applicant moved to
Appaiyanaickerpatti and staying at his permanent house noticed for the
first time the area around the Apaiyanaickerpatti Government Library is
getting flooded during Monsoon because of the obstruction by way of
encroachment and construction in the natural watercourse of the
Appaiyanaickerpatti Urani (Aquifers). To find a permanent solution to the
issue he filed various petitions regarding Storm Water Channel or Storm
Sewer to various Authorities to remove the encroachments along the
natural watercourse, both inflow and outflow of the Appaiyanaickerpatti
Urani (Aquifers) from 07-12-2021 onwards. Copy of the Application filed
by the Applicant to Block Development Officer, Srivilliputtur, Tahsildar,
Srivilliputtur, Sub-Collector, Sivakasi, the District Collector, Virudhunagar,
Hon’ble Governor of Tamil Nadu, Hon’ble Chief Minister of Tamil Nadu,
Hon’ble Minister for Rural Development, Tamil Nadu, Hon’ble Minister for
Revenue and Disaster Management, Tamil Nadu, District Revenue Office,
Virudhunagar, Commissionerate of Land Administration, Chennai and

Hon’ble Minister for Health and Family Welfare, Tamil Nadu.

2. It is submitted by the 3 Respondent that the averments
stated in para no. 2 of the Application filed by the Applicant that, the
Appaiyanaickerpatti  Urani situated across Appaiyanaickerpatti and
Natchiarpatti Villages in Survey No.983 and to prove the same the
Applicant has filed the FMB map are all hereby denied by the 3™

Respondent as false. The Real fact is that as per the Revenue Records



such as “Patta” and “A” Register copy and the enjoyment for the past
several years, the survey No.983 of Malli Village is classified as “Pattai”
and “Pathway”. Hence, the 3™ Respondent hereby denied the averment
of the Applicant that survey No.983 as Urani. The above statement by the
Applicant is denied by the 3 Respondent as false and it is stated by the

Applicant for his own convenience.

3. It is further denied by the 3™ Respondent that the Documents
No. 3 and 4 submitted along with the Application are created by the
Applicant for the purpose of filing this Application. Document No.3 is
online news published in Dinamalar Daily. The year of Document No.3 is
2012. The Applicant submitted the above Document before this Tribunal
as the news is published recently. Moreover, this Applicant does not
submit the related photos of Document No.3. Hence, the submission of 12
years old news without related Photos before this Hon’ble Tribunal is not
sustainable. Like that the Document No.4 is submitted by the Applicant
as the Photos of Damaged Drainage channels situated in front of the
Government Library. But in no one of the above Photos, Library Photo not
featured. This shows that the Document No. 4 Photos were not taken by
the Applicant in front of the library. When | visited the Applicant’s house
for verification the house was locked and it was also confirmed that the

house is locked for months by the neighbours.

4. It is submitted by the 3™ Respondent that Other Documents
filed along with the Application are denied by the 3rd Respondent as the
above documents are created by the Applicant for the purpose of filing
this vexatious Application. The above Documents are in no way connected
with this petition. The Real fact is that there was a dispute arose between

the Applicant and his neighbour Balasubramanian. Regarding channelizing



waste water in (e Mud Road sitaated Northern e of the Applicant’s
Regarding this  tssue  the Appticant and the above said

sent several Application 10
Hence, under the MGNREGS (Mahathma

House.
concern authorities

Balasubramanim‘\ have

including Malli Village Panchayat.

Gandhi National Rural Employment Scheme) 2021-2022 a cement road and

constructed by the Malli Village Panchayat

Two Lakh and Twenty

waste Drainage Channel werce
estimate  of Rs.2,20,000/- (Rupees
| ends in South-West Road

with an

Thousand only). The above Drainage channe

going towards Nagapalayam. The Malli Vaillage panchayat decided to

conveyance the waste water from that place to New Soak pit to be

constructed in Government Promboke situated within 50 meters from the

ended channel and also decided to pass resolution to that effect.

Knowing about the decision made by the Malli Panchayat, the Applicant
met the officials and ask them to channelizing the waste water to survey
No. 983 as it is Urani. The Panchayat officials have explained the Real
fact to the Applicant that, the Survey No. 983 is not Urani as told by the
Applicant and it is classified as “Pattai and Pathway” in Revenue Records
and hence there is no possibility of Channelizing waste water in to the
common the Pathway. Moreover, the officials also explained the
difficulty of Passing Waste Water Drainage Channel through Patta lands
and the Length of 200 meters Waste Drainage channel is more expensive
for Government than the Length 50 meter channel towards soak pit to be
constructed in Government Promboke. But, the Applicant refused the
explanation of Panchayat officials and come forward before this Hon'ble
Tribunal with this false Application merely to stop the further proceedings
to be taken by the Malli Village panchayat to conveyance the Waste Water

in to soak pit to be constructed in Government Promboke.



/

5. It is further submitted by the 3 Respondent that the
Applicant had not produced any Photograph to prove the flood around the
Library and other areas. The Document produced along with the
Application itself show the Malicious Character of the Applicant that the
Applicant always sent Application only for his personal enmity and not for
the public cause. In page No.88 of the Enclosures along with Application
the Applicant stated that «The Encroachment done by the Neighbour by
Channelizing Waste Water in pathway”. As stated supra, only for the
reasons that as per the Government Rules the Panchayat officials refused
the Applicant demand to pass the Waste Water to Pathway and due to the
Personal Dispute with his neighbour Balasubramanian, this Applicant has
filed this false and vexations Application before this Hon’ble Tribunal.

Hence, the dismissal of this Application is just and necessary.

Therefore, it is prayed by the 3rd Respondent t'hat this Hon'ble

Tribunal may be pleased to dismiss the Application with exemplary cost

and thus render justice.

‘ \
Date: 23.01.2024 Block Deve;{\) erR\%f icer
(Village Panchayat),
Srivilliputtur
elock Davelopment Officer (VF)
Srivilliputhur |




VERIFICATION

We, District Collector and Block Development Officer, the 3™

Respondent do hereby verify and declare that all the facts stated in the
above paragraphs are all true to the best of my knowledge and belief and

information and in token thereof, we have signed this at Srivilliputtur on

23/01/2024. r/\\\?/\'\
7

Date: 23.01.2024 Block Developfnent Officer
(Village Panchayat),
Srivilliputtur

Block Development Ofser (V™
Sriviltiputhur
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PHOTOGRAPHS OF THE DRAINAGE PLAN

Sri Veerana
Swamy Temple @
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gk ST Tamil Nadu
e India
| rad 2024-01-20(Sat) 01:19(PM)

Drainage completed plan in 2021 — 2022

FMJC+VQ4, Pappayanaickerpatti, Tamil Nadu 626141, India
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Appay: kerpatti

gLy G Tamil Nadu
o India
ey 2024-01-20(Sat) 01:18(PM)

Drainage outlet from the East side and West side at

Appayanaickerpatti, Srivilliputtur, Virudhunagar, Tamil Nadu



FMMC+2G3, Appayanaickerpatti, Pappayanaickerpatti, Tamil Nadu 626141, India
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GZPR°

India
2024-01-20(Sat) 01:14(PM)

NP Water Tanke

Google

Drainage at the Balasubramanian House

FMJC+VQ4, Pappayanaickerpatti, Tamil Nadu 626141, india

Sri Veerana

Swamy Templee
i efffyear
Fmib...

Pappayanaickerpatti
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T Tamil Nadu
.4 India
Lt 2024-01-20(Sat) 01:17(PM)

Applicant’s (Ravikumar) House



FMJUC+VvQa, Pappayanaickerpatti, Tamil Nadu 626141, India
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Appay. ckerpatti
uw

- S M Ll Tamil Nadu
G2PR X
» India
b L 2024-01-20(Sat) 01:14(PM)

Drainage layout east to west (Left to Right)

FMJC+VQ4, Pappayanaickerpatti, Tamil Nadu 626141, India

Pappayanaickerpatti

SEL Tamil.Nadu
ey India
e 2024-01-20(Sat) 01:14(PM)

Water stagnation between Mr. Ravikumar and his neighbour
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The library mentioned in the Dinamalar newspaper article 23.10.2023

The vertical channel soak pit to be constructed in Government Promboke
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Dated: 24-08-2021

Work Name: Mahatma Gandhi NREGA Construction of 2924007015/RC/G1S/344301 ; 2021 22 Formation of CC Pavement 75m in
Appanaickenpatti Village Northside of Library Stree at Malli

Grama Panchayat : Malli

Block Panchayat : SRIVILLIPUTHUR

the District, VIRUDHUNAGAR Administrative Sanction is

Considering importance and necessity of the work and resolute b
0/= (Two Lakh Ninety Thousand only ) vide Proceedings No.

hereby accorded for the proposed work at an estimated cost of Rs. RS
2924007015/2021-2022/235505/A8 Dt: 24-08-2021.

Labour Charges (Unskilled): 27850.64
Matenials : 22815733

Lumpsum : 31432.00

Admin Lumpsum : 2560.00

Number of man days : 102.02

Administrative sanction given by District Collector (DC)), VIRUDHUNAGAR.

Sd/-







